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[RAJYA SABHA]

SHRIMATI MAHUA MAJI (Jharkhand): Sir, | also associate myself with the Special
Mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Special
Mention made by the hon. Member.

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, | also associate myself with the
Special Mention made by the hon. Member.

SHRI PABITRA MARGHERITA (Assam): Sir, | also associate myself with the Special
Mention made by the hon. Member.

SHRIMATI S. PHANGNON KONYAK (Nagaland): Sir, | also associate myself with the
Special Mention made by the hon. Member.

Need for zero fees for SC/ST and poor students for different courses in
colleges and universities of Uttar Pradesh
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DR. AMAR PATNAIK (Odisha): Sir, | associate myself with the Special Mention
made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | too associate myself with the Special Mention
made by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | too associate myself with the
Special Mention made by the hon. Member.

SHRI SANDOSH KUMAR P (Kerala): Sir, | too associate myself with the Special
Mention made by the hon. Member.

SHRIMATI JEBI MATHER HISHAM (Kerala): Sir, | too associate myself with the
Special Mention made by the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | too associate myself with the Special Mention
made by the hon. Member.

Need to address the dilution issues of mandatory act related to Jute Sector

MS. DOLA SEN (West Bengal): Sir, the jute industry is growing golden fibre and
engaging 3 lakh mill workers; 3.90 lakh workers and 40 lakh farmers, who are
dependent on it. Jute, being bio-degradable fibre, is eco-friendly, environment-
friendly, agro-based industry in agrarian country, traditional industry, labour intensive
and profitable industry. There is ample scope of exports and it is vital part of
Rs.10,000 crore industry and involving three crore population in Bengal. The
Government procures raw jute from farmers at the Minimum Support Price of
Rs.4,750 per quintal (22-23) but this reaches the mill at a whopping Rs.7,200, which
is Rs.700 more than.....(Interruptions )...
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